30.08.2017

30.08.2017

AT 2.15 P.M

1. W.P.(C) 5596/2016

2.W.P.(C) 1103/2016

3. W.P.(C) 1104/2016
4. W.P.(C) 1112/2016
5. W.P.(C) 1114/2016
6. W.P.(C) 7126/2016

7. W.P.(C) 4770/2016
& C.M. 19886/2016

COURT NO.3

J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE S.P. GARG

RUSAN PHARMA LTD.
VS. UNION OF INDIA

MAHENDRA

VS. UNION OF INDIA AND ORS

DHARMVEER & ORS.

VS. UNION OF INDIA AND ORS

HARICHAND & ORS.

VS. UNION OF INDIA AND ORS

CHANDERMAL & ORS.

VS. UNION OF INDIA AND ORS

VINOD KUMAR & ORS.

& ANR.

ARVIND K. NIGAM, RAJIV BANSAL

BINDU SAXENA, SHAILENDRA SWARUP
APARAJITA SWARUP, ANURAG AHLUWALIA
NIDHI PARASHAR, ASHISH KUMAR KUSHWAHA

DIVIJ SONI, ROHIT GOEL

VS. UNION OF INDIA AND ORS

CHANDERMAL & ORS.

VS. UNION OF INDIA AND ORS

HARA PRASAD SAHU, SHIV KANT MISHRA, KAMLESH K.MISHRA, YEESHU JAIN, JYOTI TYAGI,

SHARAN THAKUR, NATASHA THAKUR, MUKESH SACHDEVA, ASTHA TYAGI,

AT 2.15 P.M
1. CRL.A 36/2004

2. CRL.A 68/2004

3. CRL.A 85/2004

COURT NO. 33
(DIVISION BENCH)

RUCHIKA RATHI,

HON'BLE MR.JUSTICE G.S.SISTANI
HON'BLE MS.JUSTICE SANGITA DHINGRA SEHGAL

POONAM SRIVASTAV
VS. STATE OF DELHI

JITENDER SRIVASTAV
& ORS.
VS. STATE OF DELHI

DEEPAK SRIVASTAV
VS. STATE OF DELHI

K.T.S. TULSI, LALIT SANKHLA
PAWAN SANKHLA, PADAM SANKHLA
RAJ KAMAL, PALLAVI MALHOTRA
AASHAA TIWARI, PAWAN K. BAHL

K.T.S. TULSI, LALIT SANKHLA
PAWAN SANKHLA, PADAM SANKHLA
RAJ KAMAL, PALLAVI MALHOTRA
AASHAA TIWARI, PAWAN K. BAHL

K.T.S. TULSI, LALIT SANKHLA
PAWAN SANKHLA, PADAM SANKHLA
RAJ KAMAL, PALLAVI MALHOTRA
AASHAA TIWARI, PAWAN K. BAHL



30.08.2017

AT 10.30 A.M

1. ITA 372/2015

2. ITA 447/2015

3. ITA 448/2015

4. W.P.(C) 5807/2014

AT 10.30 A.M

1. W.P. (CRL) 2170/2017
CRL.M.A 12223/2017

HIGH COURT OF DELHI
29TH AUGUST 2017

COURT NO.5
(DIVISION BENCH-V)

J-2FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

ORIENTAL INSURANCE CO. LTD.
VS. DEPUTY COMMISSIONER OF
INCOME TAX

COMMISSIONER OF INCOME TAX
(LTU) NEW DELHI

VS. ORIENTAL INSURANCE COMPANY
LTD.

COMMISSIONER OF INCOME TAX
(LTU) NEW DELHI

VS. ORIENTAL INSURANCE COMPANY
LTD.

SWAROVSKI INDIA PVT. LTD.
VS. DEPUTY COMMISSIONER
OF INCOME TAX, CIRCLE NO.
7(1), NEW DELHI

COURT NO.29

MAYANK NAGI,
TARUN SINGH
ASHOK K. MANCHANDA
ANAND K. CHAUDHURI

ASOK K. MANCHANDA
ANAND K. CHAUDHURI
MAYANK NAGI, TARUN SINGH

ASOK K. MANCHANDA
ANAND K. CHAUDHURI
MAYANK NAGI, TARUN SINGH

M.S. SYALI, MAYANK NAGI,
TARUN SINGH
ZOHEB HOSSAIN

HON'BLE MR. JUSTICE ASHUTOSH KUMAR

RASHMI CEMENT LIMITED
VS. ENFORCEMENT
DIRECTORATE

VIKAS SINGH, SHAMSUDDIN
SATYANSHU MOHAN

SIDDHARTHA DATTA

MANU NAIR, SUVARNA KASHYAP
NITISH MASSEY, SANJAY JAIN
AJAY DIGPAUL, VIDUR MOHAN
MOHITA, KARTIK RAI, MOHITA

REGISTRAR (LISTING)



